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INTRODUCTION

1. the Cbairman of the Estimates Committee, having been 
authorised by the Committee, present this Thirty-second Report 
of the Estimates Committee of the Lok Sabha on action taken 
by Government on the recommendations/conclusions contained 
in the Twenty-sixth Report of the Estimates Committee of die 
First Lok Sabha on the Ministry of Railways.

2. The Twenty-sixth Report of the Estimates Committee 
was presented to the Lok Sabha on the 30th April, 1956. The 
Government furnished their replies indicating action taken on 
the recommendations/conclusions contained in this Report be
tween the 22nd November, 1956 and the 12th S^temter, 1957. 
The Ministry was requested to furnish clarifications on certain 
points arising out of their replies. The rq^ies (indading the 
replies to points for further clarification) were examined by the 
Study Group of the Estimates Committee on the 29th September, 
1958 and 4th December, 195B. This Report includes the replies 
of Government to the origind recommendations of the Committee 
as well as replies to points for clarification.

3. The Report has been divided into finir rteiptere, chat is, 
I. Report.

II. Recommendations that have been eocqitEd by Govern
ment.

III. Replies of Government that kove been aooq>ted by the 
Committee.

IV. Replies of Government tlas have not been finalfy 
accepted by the Committee.

4. An analysis of the action taken by Govonment on the 
recommendations contained in this Thirty-fiecond Rqxut is given 
in Appendix I.

BALVAOTRAY G. MHTTA, 
New D elhi; Chatman,

The 12th December, 1958 Estimaies CommUtee.

(V)



CH APTER I 

R ^ r t

The Estimates Committee, in para 62 of their Twenty-sixth Report (Firft 
!Lok Sabha), bad sugj^ied that the co-operation of the members of the various 
'Consultative Committees should be sought with a view to exercising spot 
xhecks to see that ̂ he various measures taken by the administration for preven
tion of claims were being pursued on an adequate scale. The Ministry 
■have replied that the recommendation has not been accepted as it is not 
considered quiro desirable to invest such non-official committees with executive 

• functions of this nature. The Committee would like to point out here that 
the Railway Ministry’s interpretation of the suggestion made by the Committee 
is not correct, as the non-official members were not intended to carry out the 
checks b>' ihemsdves, but they would request the Railway officials concerned 
to carry out the spot checks etc. in their presence. Acceptance of the 
suggestion, therefore, would not mean any investment of executive powers 
to the non-official members. Such checks in th.'ir .presence would, rather, 
lead to dispel the unfounded suspicions in the minds 01 he public in respea of 
the railway staff, and would, cn the other hand, tend :o inspire confidence 

•in their honesty. The Committee, therefore, reiterate this reconunendation 
in this regard.

2. In paras 79 and 147 of their Twenty-sbcth Repon (First LokSabha)j 
the Committee recommended that a Sub-Committee of the ^ n a l Consultative 
Committee, as on the Eastem’Railway, should be appointed on other Railways 
also for examining the j_claims work on the Railways and to offer suggestions 
for improvement, as the association of the Non-official element will consider
ably facilitate- the solution of difficult problems facing the Railways. The 
Ministry have replied that the Claims position on the railways on which it was 
not examined by an o i  /hTc Committee t.«. on the Central Western, Northern 
and Southern Railways is relatively far more satisfactory. Further, the 
.Zonal Committco.$ of these Railways have not suggested the formation of any 
such ad hoc conunittees. In the circumnances, the recommindation for 
the formation of sub-Committees has not been accepted. However, copies 
o f  the Reports o f the Claims Sub-Committee of the Eastern Railway’s Zonal 
Consultative Committee have been forwarded to other Railways for iniformation 
and such action as considered necessary. In regard to the plea that the Claims 
position on other railways is far more satisfactory, the Committee quote below 
the figures o f the number of claims received during the y.:ars 1955-56 an a 
•Jt956-57 on the various Zonal Railways:

1955-56 *956-57
Central Railway 91.511 90,690
Western Railway 74.184 77^478
Northern Rulway 68,165 77.576
Southern Railway 50,174 47.927
North Eastern Railway 63,197 71,013

£anem Railway ■ 55.^49 57>^5
-Soutb^Bastem Railway*̂  . '49.136 54.335



These figures indicate that the inddenoe o f Claims oa other Zonaf 
R ^ w qrs is even heavier and cannot be regarded as satisfactory The Ck)m— 
mittee, therefore, reiterate their recommendation on the subject and suggest 
chat early action to implement the same may be taken by the Railways.

3. In para 90 o f their Twenty-sixth Report (First Lok Sabha), the Commit
tee had suggested that at a terminal station, ^  the compartments of the in
coming trains should be carefully checked by some responsible railway official 
and any unbooked articles found should be deposited with the Station Master. 
Sudi articles should be kept for a period not less than seven days before being 
transferred to the Lost Property Office. In case of big stations, where len 
luggage offices are provided, a separate counter should be earmarked for storing 
such anicles to facilitate the tracing of the same by the rightful owners. 
The Ministry have accepted the first two suggestions. As regards the third 
suggestion for the provision oi a separate countcr for storing lost articles in 
the left luggage offices to facilitate their tracing, the Ministry has not accepted 
the same as it is apprehended that this may lead to false claims which it may 
not be possible to verifj* and dccline. The Committee are of the view that 
the apprehension of the Railway Ministry that the provision of a separate 
cotmter for storing lost articles may lead to false claims is unfounded. Such 
articles are to be stored separately at a particular place (in a secure place, if  
necessary), not for exhibition to the people which might lead to filing of fdse 
claims, but to enable the staff to promptly lay hand on the articles and to 
deliver these to the owners on produaion of satisfactory proof of ownership/ 
possession. The Committee, therefore, reiteraie their reconimcndation and 
suggest that the same may be implemented.

4. In para 197 of their Twenty-sixth Report (First Lok Sabha), the 
Committee stated that as the fraudulent use of blank paper tickets on the 
Indian Railwaj-s was quite frt quern, the system of blank card tickets prevalent 
on the Soviet Railways should be introduced on Indian Railways also. The 
Ministry replied that the Soviet .system of blank c»id tickets would entail 
a lot o f difficulties and clerical labour ^>art from the heavey cost o f printing 
these tickets instead of the existing type of blank paper tickcts \^ich could 
be used for muhifariotis ptxrposes and cover joomeys of all distances.

The Ministry was further asked to state if  there was no possible variant 
which could be suggested in place of blank card tickets. The Ministry have 
stated that it has not been possible to evolve any variant which could, with 
advantage, be introduced in place of blank card tickcts. They have further 
added that steps are being taken (i) to stock printed tickets to as many 
destinatioas as possible, (it) to ensure that the staff do nor dedinc to fiU 
up and is&ue blank paper tickc ts, and (iii) to ti^ ten  up the system for preven
tion of frauds in the use ot such tidcrts. In view o f this, the Committee 
have accepted rbe reply ot the Ministry. They would, however, like to 
stress that a catefiil wascb should be kept by th» Railways on the effect o f  
prc^KKcd steps to check misuse of blank card tickets and to avoid inconvcni- 
cncc/har&Mmeot to the public as a result o f indifferent attitude o f the Booking 
Q crksin  issuing such tickets. In case, a substantial reduction in the number 
o f  cases of misuse is not perceptible after a couple o f years or so, the Railway- 
Ministry should reconsider the issue.
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APPENDIX I
AnalyaU of the action takm by Government on the recommendationt eoa- 

talned In the a6th Report of the fittlBUites Committee (Pint Lok Sabhn)

1. T o t a l  n u m b e r  o f  r e c o m m s n d a tio n s  m a d e ............................................................ 59

2. R e c o m m e n d a tio n s  a c c e p te d  f u l ly  b y  G o v e r n m e n t  . . . .

N o ...................................................................................................................................36-5

P e r c e n ta g e  to  t o t a l ................................................................................................6 l  *9 %

3. R e c o m m e a d a to n s  a cce p te d  b y  th e  G o v e r n m e n t  p a r tly  o r  w ith  so m e  
m o d ific a tio n s

N o .  . . . . . . . . . . .  7

P e rc e n ta g e  to  t o t a l ................................................................................................ 1 1  • 8 %

4 . R e c o n m ie a d a iio n s  n o t a cc e p te d  b y  G o v e r n m e n t  b u t r e p lie s  in  r e sp e ct  
o f  w h ic h  h ave b e e n  a cce p te d  b y  th e  C o m m itte e  . . . . .

N o ...................................................................................................................................  5

P e r c e n ta g e  to  to ta l . . . . . . . . .  ^’5%

5 . R e ci> m m e n d a iio n s  n ot a c c e p te d  b y  G o v e r n m e n t  a n d  b e i n g  p u r s u e d  b y  
th e  G J :ii:iiir te e  i a c l u j i n g  th o s e  w h ic h  are s till  u n d e r  c o n s id e r a tio n  b y  
G o v e r n m e n t )  . . . . . . .

N o ....................................................................................................................................  . . .  1 0 .5

P e r c e n ta g e  to  to ta l . . .  i 7 * 8 %
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Agency  ̂ Name and Address 
No. of the Agent

40. Friends Book House, M. U. Ali
garh.

41. Modem Book House, 286, 
Jawahar Ganj, Jabalpur.

42. M. C. Sarkar & Sons (P) Ltd., 
14, Bankim Chatterji Street,. 
Calcutta-12.

43. People’s Book House, B-2-829/1, 
Nizam Shahi Road, Hyderabad 
Dn.

44. W. Newman & Co. Ltd.. 3, Old 
Court House Street, Calcutta.

45. Thackar Spink & Co. (1938) 
Private Ltd., 3, Esplanade East, 
Calcutta-1.

Agency Name and Addreu 
No. of the Agent

46. Hindustan Diary Publishers, 
Market Street, Secunderabad.

47. Laxami Narain Agarwal, Hoq>i* 
tal Road, Agra.

48. Law Book Co., Sardar Patel 
Marg, Allahabad.

49. D. B. Taraporevala & Sons C a  
Private Ltd., 210, Dr. Naoroji 
Road, Bombay-1.

50. Chanderkant Chiman Lai Vora, 
Gandhi Road, Ahmedabad.

51. S. Krishnaswamy & Co., P.O. 
Teppakulam, Tiruchirapalli-1.

52. Hyderabad Book Depot, Abid 
Road (Gun Foundary), Hydera
bad.


